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ClVIL APPEAL NQ(s). 3526 OF 2007

RELI ANCE ENERGY LI M TED & ANR. Appel | ant (s)
VERSUS
MAHARASHTRA STATE ROAD DEVT. CORP. LD. &ORS Respondent (s)

Date: 11/09/2007 This Appeal was called on for judgnent today.

For Appellant(s) M. K. K. Venugopal, Sr. Adv.
M. Syed Nagvi, Adv.
Ms. Sm eetaa | nna, Adv.
M. Raj esh Kumar, Adv.

For Respondent (s)
M. A S. Bhasne, Adv.

Hon' bl e M. Justice S.H. Kapadi a pronounced the
j udgnent of the Bench conprising Hon'ble Dr. Justice
Arijit Pasayat and Hi s Lordship.

The Appeal is allowed with no order as to costs.

[ SUVAN WADHWA] [ MADHU SAXENA]
COURT MASTER COURT MASTER

Si gned Reportable judgnent is placed on the file.



